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CORAM Present: SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

C.P No. 33/(MAH)/2017
MA No. 379l2ol7, 47912017

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPATIY LAW TRIBUNAL oN 15.1I.2017

NAME OF THE PARTIES National Gas Agencies

Janata Chemicals Pvt. Ltd
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The Counsel for the APPlicant/IRP is Present

On the APPlication filed by the Insotvenry Resolution Professional (IRP), this

Bench hereby directs the Operational Creditor as well as CorPorate Debtor to be

present on the next date of hearinS.

List this matter for reporting on 20.11.20U
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V. NALLASENAPATHY
Member (Technical) Member (Judicial)

KUMAR

NATIONAL COMPAI.IY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

SECTIoN oF THE CoMPANIES ACT: I & BP Code 2O16.
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